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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Gvil)........ /2004
(CC: 2182)

(From the judgenent and order dated 18/09/2003 in WP 2748/ 02

of The HI GH COURT OF BQOVBAY)

M S. BARON | NTERNATI ONAL LTD. Petitioner (s)

VERSUS

UNION OF | NDI A Respondent (s)
WTHI.A 1 (C/delay in filing SLP)

Date : 15/03/2004 This Petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE S. N. VARI AVA
HON BLE DR JUSTI CE AR LAKSHMANAN

For Petitioner (s)
M. Ruby Singh Ahuja, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

In view of the letter circulated by | earned counsel for the petitioner, the matter is adjourne

d for two weeks for filing additional docunents.
Anita

(Jasbir Singh)
Court Master



